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(b) 52. 

(c) Loans aggregating to Rs. 2'49 
lakhs were approved for construcLon 
of 52 houses. The loan is disbursed 
in instalments at different stages of 
construction: hence the actual amount 
drawn by the Government Servants 
depends on the progress made by 
them in the construction of their 
houses. 

Development of SericuJture in Orissa 

3431. Shri UIaka: Will the Minister 
of Commerce and Industry be pleased 
to state: 

(a) whether any financial assistance 
was given by Government to the 
Orissa Government for the develop-
ment of sericulture during 1961-62: 

(b) if so, the details thereof: and 

(c) the amount proposed to be given 
curing 1962-63" 

The Minister of Industry in the 
Ministry of Commerce and Industry 
(Shri Kanungo): (a) Yes. Sir. 

(b) GranLin-aid-Rs. 0'64 lakh. 

Loan-Rs. 1 '07 lakhs. 

(c) An outlay of Rs. l:H3 lakhs 
has been fixed for the development 
of S(·riculture Industry in Orissa 
during 1962-63. The quantum of cen-
tral assistance will depend on the 
expenditure incurred by the State 
Government during the financial 
year 

Handicrafts Industry in Orissa 

3432. Shri UIaka: Will the Minis-
ter of Commerce and Industry be 
pleascd to state: 

(a) whether Government have any 
proposal from Orissa Government for 
giving assistance to handicraft indus-
tries in the State during 1961-62 and 
1962_6a; 

(b) if so, the details thereof; and 

(c) the action taken or proposed to 
be taken by Government? 

The Minister of Industry in the 
Ministry of Commerce and Industry 
(Shri Kanungo): (a) to (c). Under 
the existing procedure, funds are 
allocated to the State Government~ 

for the development of various indus-
tries including handicrafts on the 
basis of the Annual Plans 'submitted 
by them every year Financial assis-
tance is sanctioned to them toward~ 

the end of the year on the basis of 
expenditure actually incurred by the 
State Governments, within the pres-
cribed allocations. Accordingly, a 
sum of Rs. 6 lakhs was allocated to 
Orissa Government for handicrafts 
for the year 1961-62. On the basis 
of the actual expenditure incurred 
by them, a grant of Rs. J :35 lakhs 
and a Joan of Rs. 2'26 lakhs have been 
sanctioned as Central Assistance fOr 
that year. 

Similarly, a sum of Rs 4-14 lakhs 
has been allocated to Orissa GJV-
ernment for the development of 
handicrafts during the year 1962_63. 
Financial assistanc(' will be sanctioned 
t.o them on the basis of the actual 
expenditure, in due course. 

Import of Scrap ships for Breaking 

r Shri 
J Shri 

3413., Shri 
L Shri 

Narasimha Reddy: 
P. K. Deo: 
Kapur Sing": 
Tan Singh: 

Will the Minister of Commerce and 
Industry be pleased to state: 

(a) whether the Indian ship-scra-
pers have urged the formulation of an 
import policy permitting the import 
of unserviceable foreign ships to the 
tunc of 2 lakh gross tons per annum 
for breaking; and 

(11) whether it is the intention of 
Government to formulate a regular 
policy permitting the import of scrap 
ships in consideration of the immense 
benefit the development of sh.iipscrap-
ing industry will confer on the natio-
nal economy? 
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The Minister of International Trade 
in the Ministry of Commerce and 
Industry (Shri Manubhai Shah): (n) 
Yes, Sir. 

(b) According to the policy alread~' 
formulated 3pplications for import of 
old ships for breaking up purposes are 
consicjprcd on mPrits of each case, 
provided the possibility of earning 
foreIgn cxchunge by exports of re_ 
sultant scrap and materIal so as !o 
result in a net earning of foreign ex-
cnange, is conclusively established to 
the satisfaction of the Chief Control-
ler of Imports and Exports. 

Payment of Provident Fund 

3434. Shri Shree Narayan Das: Will 
the Minister of I,at..our and Employ-
ment be pleas('d to state: 

(a) wheth('r Government have 
taken decision on the proposal for 
immediate paympnt of total provi-
dent fund dues to outgoing emplo-
yees or their nominees even when the 
employers h:J"c not paid their con_ 
tribution in full coming under the 
Employees' Provident Fund Scheme: 
and 

Ih) if so. Ih(' precise naturc' 
d"cision taken? 

of 

The Minister of I,abour in the Min-
istry of Labour and Employment 
(Shri Halhi): I,,) Yes. 

(b) It has bc'cn decided to pay in 
one lump sum the entire amount of 
"balance du<," in all such cases. sub-
ject to oth~r provisions of the Em-
ploYl'''s' Provident Funds Schem('. 
1952. Nccc",ary orners in this regard 
have been issu~d. 

U.N. Statistical Commission Meeting 

3435. Shri Shree Narayan Das: Will 
the Prime Minister be pleased to 
state: 

(a) whether India participated in 
the meeting of the U.N. Statistical 
Commission held recently in New 
York; and 

(b) if so, the constitution of the 
delegation? 

The Prime Minister and MiDister 
of External Affairs and Minister of 
Atomic Energy (Shri Jawaharlal 
Nehru): (a) Yes, Sir. India partici-
pated in the 12th Session of the U.N. 
Statistical Commission held at New 
York from April 24 to May 10, 1962. 

(b) The Indian delegation consist-
ed of Prof. P.C. Mahalanobis, Honor-
~ry Statistical Adviser to the Cabinet 
<:nd Shri P. C. Mathew, Director, 
Central Statistical Organization. 

Small Scale Industries Board in West·. 
Bengal 

r Shri Subodh Hansda: 
3436. ~ Shri S. C. Samanta: 

L Shri B. K. Das: 

Will the Minister of Commerce and: 
Industry be pleased to state: 

(a) whether the proposal to set up 
Small Scale Industries Board in West 
Bengal has been approved by Gov-
ernment; 

(b) if so, whether it has been form~ 
.. d; 

(e) whether it has started its work; 
und 

(d) whether any suggestion for 
solving various problems in small 
:.;cale industr:v' has b('('n put forward 
to the Central Government? 

The Minister of Industry in the 
Ministry of Commerce and Industry 
(Shri Kanungo): (a) to c). The G<lv-
prnment of West Bengal have set up 
a Small S~ale Industries and Handi-
crafts Coordination Committee which 
has been working since November, 
1957. No approval of the G<lvern-
ment of India is necessary for the 
setting up of this Committee. 

(d) No specific problems relating 
to Small Scale Industries have so far 
been received from this Committee 
by the Government of India. 




